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NOTIFICATION

“ As required under Rule 117 of the Rules of Procedure and Conduct of
Business in the Tripura Legislative Assembly, “ The Tripura Appropriation Bill, 2018
(Vote-On-Account) (The Tripura Bill No. 2 of 2018) ” as introduced in the Assembly on

the 28" March, 2018 is published in the Tripura Gazette.”
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( B. Majumder)
Secretary
Tripura Legislative Assembly
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TRIPURA BILL NO.2 OF 2018.

THE TRIPURA APPROPRIATION BILL 2018 [VOTE-ON-ACCOUNT]J
(THE TRIPURA BILL NO.2 OF 2018).
A
BILL

lo provide for the withdrawal of certain sum from and out of the
Consolidated Fund of the State of Tripura for the Services of a part of the
financial year 2018-19.

BE it enacted by the Legislative Assembly of Tripura in the sixty-nine
year of the Republic of India as follows: -

Short Title 1. This Act may be called the Tripura
Appropriation Act, 2018.

Withdrawal of a sum of 2. From and out of the Consolidated Fund of
Rs.4057,19,39,000/- out of the State of Tripura, there may be
the Consolidated Fund of withdrawn sums not exceeding those
the State of Tripura for a specified in column-3 of the Schedule
part of the Financial amounting in the aggregate to the sums of
Year 2018-19. Rupees four thousand fifty-seven crore

nineteen lakh thirty-nine thousand only
towards defraying the several charges which
will come in course of payment during the
financial year 2018-19 (hereinafter referred
to as the said year) in respect of the services
and purposes specified in column-2 of the
said Schedule.

Appropriation 3. The sums authorized to be withdrawn from
and out of the Consolidated Fund of the
State of Tripura by this Act shall be
appropriated for the services and purposes
expressed in the Schedule in relation to the
said year.
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THE SCHEDULE
(See Section (2 & 3)

Tripura Bill No.2 of 2018

(Rs. In lakhs)

1 2 3
Sum Not exceeding
: Rs.
Mo, Charged on the ' Grand
vof Services and purposes Consolidated Fund Voted by Assembly Total
otes
Revenue | Capital Total Revenue Capital Total
1 D t t of
CECRVIEALOY . 8.75 0.00 8.75 565.38 0.00 565.38 574.13
Parliamentary Affairs
2 Governor's Secretariat 119.14 0.00 119.14 0.00 0.00 0.00 119.14
3 |G | Administrati
e RS 0.00 0.00 0.00|  1580.76 0.25| 1s81.01f  1581.01
(S.A.) Department
4 Election Department 0.00 0.00 0.00 773.25 140,75 914.00 914.00
5 |Law Department 0.00 0.00 0.00 1818.50 770.00 2588.50 2588.50
6 |Revenue Department 0.00 0.00 0.00 4628.04 569.50 5197.54 ' 5197.54
g [Ofoert Administration 0.00| 000 0.00 79.44 0.00 79.44 79.44
(AR) Department
8 |General Administration
(P&T) Department 192.00 0.00 192.00 6.00 0.00 6.00 198.00
9 Statistical Department 0.00 0.00 0.00 225.88 0.00 225.88_ 225.88
10 [Home(Police] Department 0.00 0.00 0.00 32504.62 823,11 33327.73| 33327.73
11 Transport Department 0.00 0.00 0.00 616.95 164.96 78191 78191
12 |Co-operation Department 62.50 50.00 112.50 687.76 82.13 769.89 882.39
13 |Public Works (R&B - ’
D“ ic Works (R&E) 2212.50| 2990.25| 5202.75| 10588.85|  8560.50| i5149.25| 24352.10
epartment
14 |Power Department 0.00 0.00 0.00 2306.38 534.68 2841.06 2841.06
15 |[PW.(WR)D 1 t :
(WR) Departmen 562|  6821)  73.83|  3302.13]  1061.69| 4363.82 4437.65
1
& |Heslth Regartment 87.50|  77.75] 16525 7177.96 550.00| 7727.96| 7893.21
Information, Cultural
17 |Affairs & Tourism 0.00 0.00 0.00 308.88 0.00 808.88 808.88
Department )
General Administration ;
18 y : ; 54 . 54 6.54
(Political) Department 0.00 0.00 0.00 66.5 0.00 66 66.5
1 [lhal Welare Departaent 0.00 0.00 0.00] 27721.23| 34777.23| 62498.46| 62498.46
20 |Welf; f , OB i
- SCs, OBCa 0.00 0.00 0.00| 11200.11| 14760.21| 25969.32 25969.32
epartment
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THE SCHEDULE
(See Section (2 & 3)

Tripura Bill No.2 of 2018

(Rs. In lakhs)
1 2 3
Sum Not cxceeding
Rs. -
No. Charged on the Grand
of Services and purposes Consolidated Fund Voted by Assembly Total
Votes
Revenue | Capital Total Revenuc Capital Total
=k |Fond Crvil Bupplies f 0.00 0.00 0.00|  3354.96 73.08| 3428.04|  3428.04
Consumer Affairs
gy |Relel& Rehabilisaon 0.00 0.00 0.00 890.50 0.00 890.50 890.50
Department
gy |Pensbeyat Ry 0.00 0.00 0.00 7300.04 169.13]  7469.17|  7469.17
Department
: :
24 ndustacsid Commerce 0.00 0.00 0.00 1203.34 700.18] 1912.52] 1912.52
Department
25 |Industries & Commerce 5
(H.H.& Sericulture] 0.00 0.00 0.00 661,59 154.96 816.55 816.55
26 |Fisheries Department 20.00 7.86 27.86 1238.78 10.00 1248,78 1276.64
27 |Agriculture Department 118.75| 11875 237.50] 623021 2311.75| 8541.96| 8779.46
28 [|Horticulture Department 0.00 0.00 0.00 2423.77 45.68 2469.45 2469.45
A |Koanial REERUECE 0.00 0.00 0.00]  2323.39 203.00| 2526.39|  2526.39
Development Department
30 |Forest Department 0.00 0.00 0.00|  2036.05 46.80| 2082.85| 2082.85
31 |Rural Development 0.00| .00 0.00|  3556.99 6494.50| 10051.49| 10051.49
Department
92 |TRP-&ETG: 0.00 0.00 0.00 438.62 0.00 438.62 438.62
Department E
33 |Science; Tech. & 0.00 0.00 0.00 222,92 0.78]  223.70 223.70
Environment Department
%t [Binte Flapningand Do- 0.00 0.00 0.00|  3337.47 270.25| 3607.72]  3607.72
Ordination Department
g5 |ben Developmehi 30.00| 1250 4250| 434838  6701.22] 11049.60| 11092.10
Department A
36 |Home (Jail) Department 0.00 0.00 0.00 " 785.01 141.18 926.19 926.19
37 |Labour Organisation 0.00 0.00 0.00 313.85 0.00 313.85 313.85
gg (|G {Crinting & Stationery) 0.00 0.00 0.00 474.50 12.50|  487.00]  487.00
Department 3
k) 0 i i °
33 (Education [Higher) 0.00 0.00 0.00]  3641.76 1173.76]  4815.52|  4815.52
Department
40 iiducalion {Echegl] 0.00 0.00 0.00| 25692.44 611.77| 26304.21] 26304.21
Department
. T
1 |Education (Bocial 0.00 0.00 0.00| 1402176 91.00| 1411276 14112.76
Department
43 (Education{Spsris fLE 0.00 0.00 0.00] 167366 205.17| 1878.83]  1878.83
Department :
43 |Finance Department
23750.00| 15000.00| 38750.00| 40243.68 37.50| 40281.18| 79031.18
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THE SCHEDULE
(See Section (2 & 3)

Tripura Bill No.2 of 2018

(Rs. In lakhs)

1 2 3
Sum Not excceding
Rs.
No. ; Charged on the ' Grand
v of Services and purposes Consolidated Fund Voted by Assembly Total
otes
Revenue | Capital Total Revenue Capital Total
44 |Institutional Finance 0.00 0.00 0.00 95.98 0.00 95.98 95.98
45 |Taxes and Excise 0.00 0.00 0.00 702.69 0.00 702.69 702.69
46 |Treasuries 0.00 0.00 0.00 260.48 0.00 260.48| ~ 260.48
47 |c.M.Secretariat 0.00 0.00 0.00 21.88 0.00 21.88 21.88
48 |High Court 367.89 0.00] 367.89 0.00 0.00 0.00 367.89
49 |[Fire Service Organisation 0.00 0.00 0.00 1671.75 128.00 1769.75 1799.75
50 [Civil Defence 0.00 0.00 0.00 9.00 0.00 9.00) 9.00
51 |Public Works (DWS
Detatant (DWS) 0.25 0.00 025 4800.07| 311558 8005.65 8005.90
epartment
5o |Family Welfare and 100.00] 141.62| 24162] 6505.90 340.75|  6855.65| 7097.27
Preventive Medicine :
53 |Lribal Welfare (Research) 0.00 0.00 0.00 90,50 0.00 90.50 90.50
Department
54 [|FBctorics and Boilers 0.00 0.00 0.00] 77.49 0.00 77.49 77.49
QOrginisation
55 |Employment 0.00 0.00 0.00 162.44 0.00 162.44 162.44
56 |Information Technology 0.00 0.00 0.00 229.50 81.60 311.10 311.10
g [Weltaneok Mmorities 0.00 0.00 0.00 789.39 1824.26| 2613.65| 2613.65
Department '
UM ST AT TTUSe- ;
58 |cution & Co-ordination 0.00 0.00 0.00 109.25 1.13 110.38 110.38
59 |Tourism 0.00 0.00 0.00 82.84 80.00 162.84 162.84
g |Ebanglet Daher Mingnty 0.00 0.00 0.00 1881 0.00 18.81 18.81
Languages 3
61 |Welfare of OBCs 0.00 0.00 0.00 903.50 162.50| 1066.00]  1066.00
62 |Elementary Education 0.00 0.00 0.00 22166.71 307.00| 22473.71| 22473.71
GRAND TOTAL : 27074.90| 18466.94| 45541.84| 271869.51| 88308.04| 360177.55| 405719.39
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STATEMENT OF OBJECTS AND REASONS

This Bill is introduced under Article 206 of the
Constitution of India to provide for the appropriation out of the
Consolidated Fund of the State of Tripura of the moneys
required to meet the expenditure of the Government of Tripura
for the period from 1st April 2018 to 30t June 2018 for the
financial year 2018-19.

(Jishnu Dev Varmay)
Deputy Chief Minister
Tripura
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 TECHNICAL REPORT

This is Money Bill within the meaning of Article 199 of

the Constitution of India.

The Bill attracts the provisions of Article 207 of the
Constitution of India. Therefore, recommendation of the
Governor is necessary for both introduction and consideration

of the Bill in the Tripura Legislative Assembly.

-~ The State Legislature has exclusive power to enact a law

on the subject.

Printed at the Tripura Government Press, Agartala. 7



